ITEM NO.804 COURT NO.6 SECTION II-A
(MM)
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
Criminal Appeal No. 3048/2023
THE NATIONAL INVESTIGATION AGENCY Appellant(s)
VERSUS

MAHESH SITARAM RAUT & ANR. Respondent(s)
Date : 06-11-2023 This appeal was mentioned today.
CORAM

HON'BLE MR. JUSTICE ANIRUDDHA BOSE

HON'BLE MS. JUSTICE BELA M. TRIVEDI
For Appellant(s) Mr. Arvind Kumar Sharma, AOR
For Respondent(s) Ms. Aparna Bhat, AOR

Mr. Aaditya Aniruddha Pande, AOR

UPON mentioning the Court made the following
ORDER

List on 28.11.2023.
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